
IN THE CENTRAL ADMINISTRATWE TRIBUNAL 

CALCUTTA BENCH, CALCUTTA 

APPLICATION UNDER SECTION 19 OF THE 

ADMINISTRATNE TRIBUNAL ACT, 1985 

Title of the Case: 
tA o1'3S'b/OOV2I 
O.A. No.350/0 1.7 ct I 	of 2016 

Subrata Patra, Son of Late 

Chakradhar Patra, aged about 41 

years, residing at Viii. Ghorar Ban, 

Post Office - Sahudangi Hat, Police 

Station - Bhaktinagar, Di 

Jalpaiguri, Pin - 735135. 

Nayan Sarkar, son of Manoranjan 

Sarkar, aged about 44 years, residing 

at Bhaktinagar (East), Post Office & 

Police Station - Bhaktinagar, District - 

Jalpaiguri, Pin - 734007. 



Abhimunya Patra, son of Sudhir Patia, 

aged about 45 years, residing at Viii. 

Bhutargora, Post Office'-  - Dub•rajpur, 

Police Station - Indpur, District - 

Bankur, Pin - 722136.. 

Sk. Abdul Hatem, Son of Late Sk. 

Abdul Kashem, aged about 4 7 

years, 

residing at Vill. Pànchkolguri,, Post 

Office - Sahudangi Hat, Police Station 

- Bhaktinagar, District - Jalpaiguri, 

Pin -735135. 

Sankar Sarkar, son of Bhupencfra 

ISarkar, aged about 32 years, residing 

at Sahid Colony, Behind Central Batik, 

Ward No.35 Post Office & Police 

Station - Bhaktinagai, District 

Jalpaiguri, Pin - 734.007. 

6. Ama! Barman, Son of Anil Barmán, 

aged about 54 years, residing !at 

Mazdur Basti (Rain Nagar), FulbariLi, 



Post Office - Sahudangi Hat, Police 

Station - Bhaktinagar, District 

Jaipaiguri-735135...........  --- .... ....... ...... 

Bimal Sarkar, Son of Jatin Sarkar, 

aged about 43 years, residing at Sahid 

Colony, Near Agrahi Sangha Club, 

Ward• No.35 Post Office & Police 

Station - Bhaktinagar, District 

Jalpaiguri, Pin - 734007. 

Shaktipada Mishra, Son of Kalicharan 
1 	.-.. 

Mishra, aged about 32 years, residing 

at Bhaktinagar, Ward No.35, Post 

Office & Police Station - Bhaktinagar, 

District Jalpaiguri-734007. 

Suman Sarkar, Son of Late Basudeb 

Sarkar, aged about 34 years, residing 

at Bhaktinagar, Sahid Colony, Ward 

No.35, Post Office & Police Station - 

Bhaktinagar, District Jalpaiguri, Pin - 

734007. 



Pv 	10. Sud.endu Chakraborty, Son of Late 

Sisr Chakraborty, aged about 33 

years, residing at Jarnurivita, Post 

Office - Sahudaxigi Hat, Police Station 

- Bhaktinagar, District - Jalpaiguri-

735135. 

Bhabesh Basak, Son of Pranesh 

Basak, aged about 40 years, residing 

at Chaturaganj, Binnaguri, Post Office 

- Sahudangi Hat, Police Station - 

Bhaktinagar, District - Jalpaiguri, Pin 

- 735135. 

Manoj Kumar Singh, Son of Late Kanu 

Singh, aged about 43 years, residing 

at Panchkolguri, Post Office - 

Sahudangi Hat, Police Station - 

Bhaktinagar, District - Jalpaiguri, Pin 

- 735135. 
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aged about 54 years, residing at 

Panchkolgurj, Post Office - Sahudangi 

Hat, Police Station - Bhaktinagar, 

District - Jalpaiguri, Pin - 735135. 

Sanjib Saha, Son of Suresh Saha, 

aged about 37 years, residing at 

Janiurivita, Post Office - Sahudangi 

Hat, Police Station - Bhaktinagar, 

District - alpaiguri, Pin - 735135. 

Bapi Duta, Son of Dinabandhu Dutta, 

aged about 54 years, residing at 

Bhaktinagar (West) Ward NO.34, Post 

Office & Police Station - Bhaktinagar, 

District - Jalpaiguri, Pin - 734007. 

Nibaran Chandra Saha, Son of Suresh 

Saha, aged about 45 years, residing at 

Sribas Colony, Fulbari-I, Post Office - 

EM 
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Sahudangi Hat, Police Station - 

Bhaktinagar, District - Jalpaiguri, Pin 

735135........'  

Raju Saha, Son of Jiten Saha, aged 

about 29, residing at Bhaktinagar, 

Ward No.35,, Post Office & Police 

Station -. Bhaktinagar, District - 

Jalpaiguri, Pin - 734007. 

Tapas Saha, Son of Bhabesh Saha, 

aged about 25 years, Panchkolguri, 

Post Office - Sahudangi Hat, Police 

Station - Bhaktinagar, District - 

-- 	............................Jalpaiguri, Pin -735135. 

Nabendu Poddar, Son of Nripen 

Poddar, aged about 40 years, residing 

at Bhaktinagar, Ward No.34, Post 

Office & Police Station - Bhaktinagar, 

District - Jalpaiguri, Pin 734007. 

21  



7 

Dülal Sarkar, Son of Manoranjan 

Sarkar, aged about 41 years, residing 

t....Bháthia, Wd No.35, Post 

Office & Police Station * Bhaktinagar, 

District - Jalpaiguri, Pin - 734007. 

Rupan Sarkar, Son of Manoranjan 

Sarkar, aged about 46 years, residing 

at Bhaktinagar, Ward No.35, Near 

Agrani Sangha, Post Office & Police 

Station - Bhaktinagar, District - 

Jalpaiguri, Pin - 734007. 

Tinku Saha, Son of Kamal Saha, aged 

about 38 years, residing at 

Panchkolguri, Post Office - Sahudangi 

Hat, Police Station - Bhaktinagar, 

District - Jalpaiguri, Pin - 735135. 

Subhash Saha, Son of Suresh Saha, 

aged about 57 years, Sribas Colony, 

Fulbari-I, Post Office - Sahudangi Hat, 
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Police Station - Bhaktinagar, District - 

Jalpaiguri, Pin - 735135. 

Ranjit Sarkar, Son of Late S. Sarkar, 

aged about 55 years, Bhaktinagar, 

Ward No.34, Post Office & Police 

Station - Bhaktinagar, District - 

Jalpaiguri, Pin - 734007. 

Swapan Patra, Son of Kiriti Bhusan 

Patra, aged about 40 years, residing at 

Bhutargora, P.O. Dubrajpur, District - 

Bankura, Pin - 722136. 

Gobinda Saha, Son of Late Sunil Saha, 

aged about 37 years, residing at 

Panchkolguri, Post Office - Sahudangi 

Hat, Police Station - Bhaktinagar, 

District - Jalpaiguri, Pin - 735135. 

Badal Patra, Son of Lte Sahadeb Patra, 

aged about 46 years, residing at Vii. 

Bhutargora, P.O. Dubrajpur, District - 

Bankura, Pin - 722136. 



Gôpal Biswas, Son of Jatra Biswas, 

aged about 52 years, residing at 

Panchkolguri, Post Office - Sahudangi 

Hat, Police Station - Bhaktinagar, 

District - Jalpaiguri, Pin - 735135. 

Sasadhar Mãzumdar, Son of Sudhir 

Mazumdar, aged about 50 years, 

residing at Post Office - Sahudangi 

Hat, Police Station - Bhaktinagar, 

District - Jalpaiguri, Pin - 735135. 

Md. Sokat Au, Son of Manjur All, aged 

about 52 years, residing at Ambika 

Nagar, Post Office - Sahudangi Hat, 

Police Station - Bhaktinagar, District - 

Jalpaiguri, Pin - 735135. 

Ajay Saha, Son of Late Amar Chandra 

Saha, aged about 54 years, residing at 

Sahid Colony, Bhaktinagar, Ward 

No.35, Post Office & Police Station - 
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1 	 Bhaktinagar, District - Jalpaiguri, Pin 

-734007. 

Tapan Sarkar, Son of Puma Sarkar, 

aged about 45 years, residing at Vu. & 

P.O. Panikauri, P.S. Rajganj, District - 

Jalpaiguri, Pin - 735135. 

Prasenjit Dutta, Son of Gopal Dutta, 

aged about 31 years, residing at 

Bhaktinagar, Ward No.34, Post Office 

& Police Station - Bhaktinagar, 

District - Jalpaiguri, Pin - 734007. 

Dilip Chanda, Son of Late Prafullya 

Chanda, aged about 48years, residing 

at Bhaktinagar, Ward No.35, Post 

Office & Police Station - Bhaktinagar, 

District - Jalpaiguri, Pin - 734007. 

35. Tapan Barui, Son of Late Puma 

Chandra Barui, aged about 46 years, 
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residing at Bhaktinagar, Ward No.35, 

Post Office & Police Station 

Bhaktinagar District -. Jalpaiguri, Pin 

-734007. 

Tarun Sur, Son of Late N.G. Sur, aged 

about 50 ,years, residing at 

Bhaktinagar, Ward No.35, Post Office 

& Police Station - Bhaktinagar, 

District - Jalpaiguri, Pin - 734007, 

Manab Roy, Son of Hemanta Roy, aged 

about 55 years, Panchkolguri, Post 

Office - Sahudangi Hat, Police Station 

- Bhaktinagar, District - Jalpaiguri, 

Pin - 735135. 

Ananda Das, Son of Mana Das, aged 

about 45 years, residing at 

Bhaktinagar, 	Dabgrarn, 	P.S. 

Bhaktinagar, Dist. Jalpaiguri. 
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39. Prahalad Chakraborti, Son of Bidesh 

Chakraborti, aged about 51 years, 

residing at Panchko1ri, 	lb-I, 

Post Office - Sahudangi Hat, Police 

Station - Bhaktinagar, District - 

Jalpaiguri, Pin - 735135. 

All being members of Railway 

Commission Vendors Helper at NJP 

Railway Station and all the Applicants 

I are working for gain as Commission 

4 

	

	 Vendor Helpers under The Chief 

Commercial Manager of North East 

Frontier Railway at New Jalpaiguri 

Station, Pin - 734005. 

Applicants 

-Versus- 

1. Union of India, represented through 

The General Manager, North East 

Frontier Railway, Maligaon, Guwahati, 

Assam, Pin-780011. 
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The Chief Personnel Officer, North 

East Frontier Railway, Maligaon, 

Guwahati, Assam, Pin-78001 L.  

The,  Divisional Railway Manager, North 

East Frontier Railway, Katihar 

Division, Bihar, Pin854105. 

Senior 	Divisional 	Commercial 

Manager, North East Frontier Railway, 

Katihar Division, Bihar, Pin-854 105. 

Area Railway Manager, New Jalpaiguri 

Station, North East Frontier Railway, 

N.J.P., Siliguri, Pin-734005. 

Respondents 

I 
IA 

6. 
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No. bA. 350/01299/2016 
/ 	M.A. 350/00121/2017 

/ 

o.a 3S0.1299.2016 with ma. 121.2017 

Date of order: 26.10.2017 

Present:, Hon'ble Mr. A.K. Pattnaik, Judicial Member 
Hon'ble Dr. Nandita Chatterjee, Administrative Member 

For the Applicant 
	

Mr. B. Chatterjee, Counsel 

For the Respondents 
	Mr. A.K. Banerjee, Counsel 

QRDER(Orali 

A.K. Pattnaik1 Judicial Member: 

Heard Mr. B. Chatterjee, Ld. Counsel for the.applicant and Mr. A.K. 

Banerjee, Ld. Counsel for the official respondents. 

The M.A. No. 350/00121/2017 filed for joint prosecution is allowed. 

This OA has been filethby9'apliciflts challenging inaction, and/or 
....... 

non-action on the pathf the respondents'of Railway'by not regularizing 

/'\\/'?\ . 

and/or absorbing theirtservices ndn-consideration of,representation dated 
., 

2.7.2016 and also 	n-considerati6nof:.the'solehifl Ordr. dated .19.12.2012 

VC 	 I 
passed by this Tribunal in O.A41o. 1665 of 20.10 dated .28.7.2015.ThiS O.A. ...._r , 	• 

\. 	''/t 
has been filed 	rr~a~e_following 

An order grantingeave to ,the'.applicajjs under Rule 4(5)(a) of 
the Central AdministratiVe.-TribunalS1rOcedUre) Rules, 1987 to 
move this application joiitly:--. . 

An order do issue directing the respondents to absorb the 
applicants against Group "D" posts of the Railways, forthwith, in view 
of the Railway . Board Circular and the settle principles of law 
including the order passed in O.A. No. 1665 of 2010; 

An order do issue allowing the applicants to prefer a 
comprehensive representation before the respondent authority in 
terms of the solemn order dated 19.12.2012 passed in O.A. No. 1665 
of 2010 by this Hon'ble Tribunal and further directing the respondent 
authority to dispose of the same in accordance to the settled 
principles of law; 

An order do issue directing the respondent authorities to 
produce the records forming the basis of non-grant of absorption to 
the applicants; 	 . 

Costs incidental to and arising out of this application; 
Any other order or further order or orders as to this Hon'ble 

Tribunal may seem fit and proper." 

4. 	The facts in a nut shell as per Mr. Chatterjee, Ld. Counsel for the 



I 	
o.a. 350.1299.2016 with ma. 121,2017 

applicant• are that the applicants are working as Commission Vendors 

Helpers at New Jalpaiguri Railway Station since they were engaged by 

Commission Vendors UOfl due clearance of the respondent authorities. In 

terms of Railway Board's Circular in the year 2005 the Commission 

Vendors have been absorbed under Gr. 'D' category of the respondent 

authority and since then the Commission Vendors Helpers are running and 

operating the food stalls at New Jalpaiguri Railway Station as Vendor under 

the authority of Chief Commercial Manager, N.F. Railway. The Commission 

Vendors during the course of their engagement have been issued identity 

cards, travel passes1  electric meters and also have further undergone 

medical examination in respe,ctédt  ocf tieIF enggmeflt as Commission 

. 
Vendors Helpers at ew.JaIpaIgUrFRallwaY'$tatI0T1. Furt,her the respondent 

d 	 . 	\ 

authorities have .also * issued"food safety,cetI fiCatë1n respect of the 

......-..4 	,. 
Commission Vendo Help .by..the cObcernedFoodSafMY Officer of the 

1,91 

respondents fromt..time to time. S ddenlyduring the gyear 2014 the 
1 j 

i
z--JJ- ' 	( 	#'  

respondent authorities/naVe., int iated measures toevict the Commission 
,f( 	

•< -. 	 )" >''/ 

p 	 / / 
Vendors Helper from theiNrespectiVe food stllsTh..COmmi5Si0ti Vendors 

Helpers preferred several' .repr'és'ei1ttj9flS( which is still pending 

consideration. 

	

5. 	Mr. Chatterjee, Ld. Counsel for the applicants submitted that the 

grievance of the applicants would be more or less addressed if a specific 

order is passed by directing the concerned authority i.e. respondent No. 1 

to dispose of the representation dated 26.8.2010 'within a specific time 

frame. 

	

6. 	Therefore, we dispose of this O.A. by directing the respondent No. I 

that, if any, such representation as claimed bythe applicants has been 

preferred on 26.8.2010 and the same is still pending consideration, then the 
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/ 	same may be considered and disposed of within .a period of six weeks from 

f 	 the date of receipt of this order. 

Though we have not entered into the merits of the case still then we 

hope and trust that after such consideration if the applicants' grievance is 

found to be genuine then expeditious steps may be taken by the concerned 

respondent No. 1 within a further period of 6 weeks from the date of such 

consideration to extend those benefits to the applicant. However, if in the 

meantime the said representation stated to have been preferred on 

26.8.2010 has already been disposed of then the result thereof be 

communicated to the applicant within a period of 2 weeks from the date of 

receipt of a copy of this order.- 	ti1. 
/ 

With the aforesaid observtiohanddirection, the O.A. is disposed 

o;. 	 .. 	 k 

quo 

As prayed for
- 	 . 

by Mr. ChatterjeeLdCoUnsel acopy of this order 

along with paper. bok be transmittd to\te..respondént jNo. I by speed 
I 

post for which Mr.' 

Registry by the ne 
t 

sary cost in the 

(Dr. Nandita Chatterjee) 
	

(A:Kiftna) 
Administrative Member 
	 Judicial Member 

sP 


